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Food Safety and Standards Authority of India, Regional Office, Mumbai
Unit No.:1202, 12" Flr, Hallmark Business Plaza, Bandra (East), Mumbai, Pin-400051,

OFFICE ORDER 14/2023

Consequent upon their joining to FSSAI West Region, Mumbai, vide FSSAI-HQ Office orders
no. 307/2023, dt. 10/08/2023, Order No. 326/2023, dt. 22/08/2023 & Order No. 357/2023, dt.
04/09/2023 following officers are posted in the various jurisdictions and assigned the work shown
against their name with immediate effect and until further orders:

SE. Name Assignment Additional Work
No.
1. | Sh. Dube Maroti, (CFSO),- Guj-1&Gul-i -
v (Enforcement)
2. | Sh. Parthiban A., (CFSO) Guj-1&Gul-1i -
» (Enforcement)
3. | Sh. Shaikh Aman Shaikh Kwaja, MH-1I (Licensing) Development of Pune cluster
(T.0) import clearance offices
4. | Sh. Mahajan Deepak Vijay, (T.0) MH-I (Licensing) Development of Nashik cluster
import clearance offices
5. | Sh. Jankiram Bapurao Kadam, Air Cargo (Import) -
(T.0.)
6. | Sh. Pratik Gorkshanath Shelke, TO (Tech) Development of Indore cluster
(T.0.) import clearance offices
7. | Sh. Kanke Vikas Bhagwat, (T.0.), Guj-I1&GuJ-ll Development of Surat cluster
A {Licensing) import clearance offices

8. | Sh. Jadhav Abhijeet Arvind, (T.0.) JN. Port (Import) -
Officers except at Sr. No.8 are stand relieved from this office on 06/09/2023 (A/N).Officers

atSr. No. 1,2&7 are eligible for transfer benfits as per extant rules.

This issues with the approval of competent authority. W .
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Copy to:
1. Executive Director (HR) & Executive Director (RCD), FSSAI-HQ, New Delhi
2. Deputy Director, Establishment Division, FSSAI-HQ, New Delhi
3. All the lnint Directars/Neputy Directors/Assistant Directors/DDO/AOs of FSSAI WR. Mumbai
4. Individual concerned
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In compliance 1o FSSAI, HQ Office Order No. 326/2023 Dated: 08.09.2023 Ms.Mahalakshmi
M. Technical Officer, FSSAl, Branch Office, Ahmedabad stands relieved from this office wef
08.09.2023 A/N with a direction 1o report Director, Chennai.

Officer is not eligible for transfer benefits (TA/DA, transfer grant, joining time etc) as she is
being transferred on her own request.

This issues with the approval of Competent Authority.
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FSSA], WR, Mumbai
To,

Ms. Mahalakshmj M.

Technical Officer, FSSAI,

Copy to:

1. ED (HR), FSSAI HQ for Information.

2. Director, FSSAI, SRO for Information,

3. DO-GUJRAT, FSSAI, Branch Office, Ahmedabad.
4. DDO,WR, FssaA| for Necessary action.

5. Office Order File.
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OFFICE ORDER 17/2023

In supersession to Office Order No0.07/2022, Dated: 28/02/2022, regarding link officers to the
Authorised and Designated Officers, the following changes/modifications are hereby ordered:

Sr.No. AOs/DOs/Other Officers Link Officer
1. A.O., Air Cargo D.0., MH-III

2. A.0., Mundra A.O., Ahmedabad
3 A.O., Kandla A.O., Ahmedabad
4, A.O., Ahmedabad D.O., GJ-I

5. A.O., INPT-I A.O., Air Cargo

6. A.O., INPT-II A.O., Air Cargo

r D.O., GJ-I D.O., GJ-ii

8. D.O., GJ-li D.O., GJ-!

9. D.O., MH-| D.O., MH-li

10. D.O., MH-il D.O., MH-Ill

11, D.O., MH-Ili D.0., MH-II

12, D.O., MP D.O., Goa

13. D.O., DD&DNH D.O., MH-li

14. AD-Tech-! o AD-Tech-Il

15. AD-Tech-li AD-Tech-I

This order takes immediate effect. All concerned Officers are requested to take note of these

changes and comply with them accordingly.

This order supersedes all previous orders that may be in conflict with the changes mentioned

herein.

T0;

All the concerned Officers of WRO for compliance.

Copy to:
1. ED (HR/RCD), FSSAI-HQ- for information.
2. Principal Manager, SBCD-HQ- for information.

3. Director S&S/Director QA, FSSAI-HQ- for information.

4. Office order file.

Biyiied by Piilee
Chaudhary

Date: 13-09-2023 13:43:03
Reason: Approved
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In compliance to FSSA, HQ Office Order No. 357/2023 Dated: 04.09.2023 Shri Sanuchand H.
Technical Officer, INPT, FSSAl, WR, Mumbai stands relieved from this office w.e f. 15.09.2023 A/N
with a direction to report Quality Assurance |, FSSAI (HQ). Office order no 16 may be treated as
modified to that extant,

Officer is not eligible for transfer henefits (TA/DA, transfer Erant, joining time etc.) as he js
being transferred on his own request.

This issues with the approval of Competent Authority,
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FSSA|, WR, Mumbaj
To,

Shri Sanuchand H.

Technical Officer

1. ED (HR), FSSAI, FSSAL HQ, New Delhi for information

2. Quality Assurance I, FSSA| (HQ), New Delhi for information
3.D0O, INPT, Mumbai

4.DDO, WR, FSSAl, Mumbaj

5. Office Order File
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In partial modification of office order No. 14/2023 dt: 06/09/2023, office order No. 11/2023 dt:
28/07/2023 and office order No. 05/2022 dt: 18/02/2022 the following officers are transfered and posted
as mentioned below, with immediate effect and until further order.

Sr. No. Name & Post Present Posting New Posting
1 Sh. Dube Maroti, CFSO Guj-1 & Guj-Il MH-I

2 Sh. Vignesh Thevar, CFSO MH-I REU

3 Sh. Arvind Suryakant Bhandare, CFSO MH-I REU

HHID (1) SMABRT BRIHR TG0 FHI/RFIIRU e & 7Y I 8] § i I Wd 3Ry W iRl fba 31

Sr. No. (1) Officer is not eligible for joining time/transfer grant as he is transferred on his own request.
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This issues with the approval of competent authority.

. [0g(iv|23
(Sukant Chaudhary)

Deputy Director
FSSAI-WR, Mumbai

Copy to:

1. Concerned officials — For Compliance

2. CLA MH-I for information

3. CLA Guj-lI & Guj-Il for information

4. DDO/FSSAI-WR- for information

5. PAto Regional Director FSSAI-WR- For information

6. Establishment Division FSSAI-HQ- for information

7. Copy to Office order file
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Subsequent to their posting to FSSAI-WR, Mumbai vide FSSAI-HQ office order no. 403/2023, dated
29/09/2023, the following officer is posted at the division/office mentioned against his name in the
table given below with immediate effect until further order. '

|_sr.No. __ Name&Post [ posting

1 | sh Bhagwat SameerKisan, cFs0 | MA1

5 e U & srpiest & o v ona &
This issues with the approval of competent authority.

Y
Padma Umbarkar
Admin. Officer
FSSAI-WR, Mumbai
Copy to:

1. Concerned officials -* For Compliance

2. CLA MH-I for information

3. DDO/FSSAI-WR- for information

4. PAto Regional Director ESSAI-WR- For information

5. Establishment Division FSSAI-HQ- for information

6.  Copy to Office order file
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OFFICE ORDER 23/2023

Subsequent upon acceptance of his resignation by competent authority, vide FSSAI
HQ letter No.HR-19018/24/2022-HR-FSSAI, dated: 30/10/2023, Sh. Nehulkumar Maheshbhai
Shrigod (CFSO), presently posted at Ahmedabad branch Office under FSSA-WR, stands
relieved from the service of FSSAl wee.f. 31/10/23 (A/N).

Further, the Officer is clear from vigilance angle and there is no disciplinary
proceeding pending against him. FSSAI-WR thanks him for his dedication and wishes him all
the best for his future career.

This issues with the approval of competent authority.
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To.
Sh. Nehulkumar Maheshbhai Shrigod (CFSO),

Copy to:
1. - Executive Director (HR)/ (RCD), FSSAI-HQ, New Delhi
2. Establishment division- FSSAI-HQ, New Delhi
3. CLA- Gujarat- for information
4. All the Joint Directors/Deputy Directors/Assistant Directors/DDO/AOs of FSSAI-WR.
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Shri Meet Dineshbhai Madalia, CFSO is transferred to Branch Office,

madabad, FSSAL He is relieved from FSSAI, West Region, Mumbai Office w.e f.
GS.EZ 2023 A/N.

The Officer is directed to report Designated Officer, Ahmadabad and he will
be eligible for transfer benefits {i.e. TAA/DA, transfer grant, joining time etc.).

It is issued with the approval of the competent authority.
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RuSECNE
FSSAL WR, Mumbaii
To,
Sh. Meet Dineshbhai Madalia
Technical Officer

1. ED (HR), FSSAIL, HQ, New Delhi for information
2. DO, FSSAl, Ahmadabad

4. DDO, WR, FSSAI, Mumbai
5. Office Order File
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Shri Sandip Janardhan Mandlik, TO is transferred to Branch Office, Ahmadabad, FSSAI. He is
relieved from FSSAI, West Region, Mumbai Office w.e.f. 01.12.2023 A/N.

The Officer is directed to report Designated Officer, Ahmadabad and he will be eligible for
transfer benefits (i.e. TAA/DA, transfer grant, joining time etc.).

It is issued with the approval of the competent authority.
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FSSAI, WR, Mumbai
To,
Shri Sandip Janardhan Mandlik
Technical Officer

1. ED (HR), FSSAI, HQ, New Delhi for information
2. DO, FSSAI, Ahmadabad

3. DDO, WR, FSSAI, Mumbai

4. Office Order File
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In partial modification of this office order no. 27/2023, dt. 30/11/2023 the
place of posting of Shri Sandip Janardhan Mandlik, TO is changed from Branch Office
Ahmadabad to WRO, Mumbai. He is further directed to report to CLA, MH-II.
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1. ED (HR), FssAl, HQ, New Delhi for information
2. CLA, MH-1lI, WR, FSSAI, Mumbai

3. DO, FSSAIl, Ahmadabad

4. DDO, WR, FSSAI, Mumbai

5. Office Order File
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In compliance with FSSAI, HQ Office Order No. 482/2023 dated: 22.11.2023,
Shri Subhankar Moni, Technical Officer, posted at Branch Office, Ahmadabad stands
relieved from Branch Office, Ahmadabad w.e.f. 22/12/2023 A/N.

Shri Subhankar Moni, Technical Officer will report to Director, ERO, FSSAI.

Officer is not eligible for transfer benefits (TA/DA, transfer grant, joining time
etc.) as he is being transferred on his own request.
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1. ED (HR), FssAl, HQ, New Delhi for information
2. Director, ERO, Kolkata for information
3. DO, FSSAI, Ahmadabad

4. DDO, WR, FSSAI, Mumbai
5. Office Order File



